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]A this pstition the relief sought by all the six applicants

joining together is that the direction bs issued to the reapOAdents

tor payment of arrears of wages due to them w.a.f. 1.1.1986 as a

consequence of stepping -up sf the pay at per with their jlMliors.

2- The applicants were workiAgas Engine 9lunter in loco 9led

Jhanai..Prior to 1.1.1986 they were working iA the pay scale of Rs.290-

490 and were dr8llling the pay at differant stages ranging from Rs.330-350

according to their length of services. It is.stated that after

~Vw~.J.~'th.4---
Mprod';tatloo of revised pay scale lII.e.f.1.1.1986 on implemantati.on

of IV Pay CommissionRecommendatiooat,ne grade of the applicants

who were shultera lIfere revised from Rs.290-400 te 18-1200-2040. The

pay scale of the applicants lIIererevised 1II.8.f.1.1.1986. The applicants

later cameto knOId that their jt.niors were given higher pay scale.

Therefore, the applicants have claimed the difference of wages from

the date whentheir juniors were allowed to get higher pay acale.

3_ ~ have heard the leaEned counsel fer the applicants at

admission stage. fie has ~yed that the application may be disposed

of lIIith the direction to the respondents to decide the representation •

••/2.
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4- Conside ring these facts ald circumstaldss of the case, we

"

dispOH of the applicatim of the applicants at the admission stage

with the direction to the respondents to disposs of the representation

of the applicants dated 5-9-1992(.-,nexure H) within a period of three

months from the date of comwn1cation of this order according to rules

. ~.t-
ald by reasoned order. The,copy of the representstion M be supplied

by the applicants to the respondents along with the copy of the older

of the cDUrt~
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